13 THE CENIRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYLERAEBAD

,"r’)* | 0.A.10. 1023790 >
_ i . Dates 24-6-91,
Between s
1. G.Bhaskar Rao, ‘/ 5. S.Appala Konds./
2. Mohamned Yousuf.-/ ‘ 6., G.Lakshmana Rao. .-
3. B.Krishna Rao.‘/ 7. K.srinivasa Rao, v
4. K. venkatarao. v/ '8, B.,Adinarayana, v~

.. Rephégants.—
and

1, The Enployment Officer District Employmert Exchange,
visakhapatname ~
2. The Additional Collector,
Customs and Central Excise, customs House,
visakhapatnam,

—
«+ Respondents,

For the Applicantss: Mr, M.Kesava Rao, advocate Jagbh— pro),e.\]»-) :

For the Respondentss Mr, N.Bhaskar Rao, Addl.CGSC,

CORAMS
THE HON'BLE ME.J.NARASIMHA MURTY 3 MEMBER{JULL) v

ARD
THE FON'BLE MR.QR.BALASUBRAMANAIAN & MEMBER(ADIN)
The Tribunal made the following Order:-

e This O.A. is posted for dismissal today. The
il learned counsel for the applicant called absent. Shri H.<.haskar Rao,
representes the Regpondents. 'I‘hc%S.A.is dismissed for none

—cly

complience ofex the Court grder.
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-~ =

i. The Employment Officer,
District Employment Exchange,
: visakhapatnam.
2. The Additional Collector,
Customs and Central Excise, Customs House, Visakhapatam.
3. One copy to Mr.M.Kesava Rao, Advocate
995, Dwarakapuram, Dil¥ukhnagar, Hyderabad~-16.0+ ¢
4, Cne copy to Mr.N.phaskar Rao, Addl, OGSC. CAT.Hyd.
5, One spare COpY.
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IN THE CENTRAL ADMINISIRATIVE TRIBUNA
HYDERABAD BENCH AT HYDERABAD

i e
THE HON'BLE Mk ‘. V.C.
0
AND )
IHE HON'ELE MR. o - M(3)
. AND . l
THE HON'BLE MR,J.NARASIMHA MUITY:M(J)
AND '

THE HON'BLE MK.R,BALASUBRAMANIAN:M(A)

narep: 24U~ G -1901

'ORDER/ JUbaMENE—"

M. /Reisa/Cuha NO.

| ' ' in

D.a. No, 10*%’5['0‘0 T

T.4.5o, ' (W.P.No,

Aadmitted and Interim directions

isswped. o
\ Adm\nhﬂ“ ‘
Contia DESP Ata‘

diredtﬂ@w.\-‘gs‘

/@E\YDERABAD BENCE.

Allpwed.

. 4

Di posed of wit

Dismissed,
e

Dismigsed as wit
Dismisged for default,
M.A.Orderzd/Re jected.

No order as to ccsts.,






